87 . g . Written Answers
Officers in the Ministry

2684. SHRI MOHD. SHAFI QURE-
‘SHI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the total number of Directors,
Deputy Secretaries, Joint Secretaries,
Additiona] Secretaries and Secretarieg
in all the departments which come
under his Ministry; and

(b) number of such officers belong-
ing to Scheduled Castes and Scheduled
Tribes?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):

Designaticn of post Number
of officers
in posi-
ton.

{a)

(i) Secretary

(if) Additional Secretary . 6
-(iii) Joint Secretary . . 15
(iv) Directer . . . 19
(v) Deputy Secretary . 36
®)

(i) Deputy Secretary . . 1
(ii) Director . . . 1

Grant of Pension to Freedom Fighters
from Goa

2685. SHRT R K. MHALGI: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether the ‘freedom fighters’
who participated in the Goa Freedom
Struggle and were in jail are entitled
to pension; and

(b) if so, how many of them have
been awarded pensions so far?

THE MINISTER OF HOME AFFAIRS
(SHRI CHARAN SINGH). (a) Yes, Sir,
if they satisfy the conditions of eligibi-
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lity prescribed in the Fresdom Fighters
Pension Scheme,

(b} 519 Freedom Fighters of Goa
have been awarded pensicn upto 30th
June, 1977,
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